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[Mr. Deputy-Speaker]
*‘but regret to note an utter dis

regard of Ajnirvedic system of 
medicine which is most suitable 
to the people of India and deserves 
a national recognition.”

The motion was negatived.
Mr. Deputy-Speaker: The question

Is:
That at the end of the motion the 

following be added;
"but regret that the Address 

falls to mention any active steps 
to prevent cow slaughter in India
inspite of vigoi\)Us persistent de
mand all over the country.”

The motion was negatived.
Mr. Deputy-Speaker: The questionis:
That at the end of the motion the 

following be added:
“but regret that the Address 

does not enunciate any correct 
policy in guaranteeing workers 
in private and governmental under- 
iak'ngs the right to form Trade 
Unions and in the matter of grant
ing recognition to them by revis-* 
ing the present method of framing 
r^ognition to oflRcielly sponsored 
Trade Unions only such as Trade 
Unions on the Railways. ’̂

The motion was negatived.
Mr. Deputy-Speaker: The question

i$:
That at the end of the motion the 

following be added;
“but regret that the Address 

does not correctly estimate our 
relationship with neighbour coun
tries in Western and South-Eas- 
T(?rn Asin anH that it doe  ̂ not show 
any Indication of India's stand 
regarding the Middle-East Defence 
Organisation and the formation 
of a flve-nation military liaison 
group for the defence of South
East Asia."

The motion was negatived.
Mr. Deputy-Speaker: Now, I will

®ut the original motion to the House.
The question is:
That an Address be presented to the 

'President in the following terms:
**That the Members of the House 

of the People assembled in this 
session are deeply grateful to the 
Resident for the Address which

1953-54

he has been pleased to deliver 
to both the Houses of Parliament 
assembled together on the lltb 
February, 1933.**

The motion was adopted.
Mr. Deputy-Speaker: We now ad

journ till 5.45 P.M. today.
The House then adjourned till a 

Quarter to Six of the Clock:

The House re-assembled at a Quarter 
to Six of the Clock.

[M r. Deputy-Speaker in the ChairJ 
RAILWAY BUDGET, 1953-54

* The Minister of Railways and 
Transport (Shri L. B. Shastri): Sir,
I rise to present to the House the 
Budget for the Indian Railways for 
the year 1953-54. Without departing 
from the practice of delivering this 
speech in English, I have taken the 
liberty of supplying a êxt of it in 
Hindi to hon. Members a’ong with 
other papers.

My thoughts turn on thi® ixrcasion 
to the late Shri Gopalaswsmi Ay- 
yangar, my distinguished predecessor 
in office. An able administrator, a 
wise statesman and a great gentleman, 
he has left his impress on wharever 
task he undertook. His passing away 
is a great national loss which all of 
us deeply mourn. I should acknow
ledge in particular nur indebtedness 
to his stewardship of the vast railway 
undertaking durmg four years of 
con'siderable stress and strain.

I Fholl now proceed to give a biief 
financial resume covering +he actuals 
for the year 1951-52 and the revised 
estimates for 1952-53. In February 
last year, it was estimated ĥat the 
year 1951-52 would close with q sur
plus of Rs. 22*0r» crores, out the 
surplus for the year was actually 
better by Rs. 6*28 crores.

As against the budget estimate of 
Rs, 112-19 crores under passenger 
traffic, the revised estimate for the 
current year has been placed at Rs. 
102*05 crores, that is, a reduction of 
Rs. 10 14 crores. This reduction is 
accounted for by a drop of Rs. 2 19 
crores under upper class traffic and 
Rs. 7-95 crores under third class 

traffic. The downward trend in upper 
class traffic which had been noticeable 
during the last few years has in this 
year taken a further sharp turn for 
the worse.
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As against the budget estimate ol 
goods earnings of Rs. 145*66 croreSt 
I have taken the revised estimate at 
Rs. 144 56 crores, that is. a decrease 
of about Rs. one crore, though the 
-trend of goods traffic during the year 
has been in line with anticipations. 
There has, however, been a setback 
recently, and the concluding part of 
the ftnancial year may not show 
c*arnings on a par with the earlier 
part of the period. It is for inis rea
son that the revised estimate for 
goods traffic has been placed at a 
lower figure.

The total gross receipts for the cur
rent year are now estimated at Rs. 
269*55 crores involving a decrease of 
Rs. 12*61 crores, compared with the 
budget figure.

The original estimate of workixig
expenses, namely, Rs. 187*69 crores, 
is now likely to go up by Hs. 1‘16 
crores to Rs. 188*85 crores, due main
ly to the increased provision for repairs 
and maintenance of railways* assets 
and installations.

As a result of the major variations 
I have just mentioned, the surplus 
In the current year will stand at Rs. 
0-48 crores only, against Rs. 23*47 
crores estimated in the budget, a 
decrease of almost Rs. 14 crores.

I shall now come to the budget esti
mate for the year 1953-54. It seems 
that passenger traffic which had 
reached its peak in 1950-51, is ad
justing itself to a normal level along 
with the restoration of the post-war 
inflationary economy of the country 
to equilibrium. It is difficult to fore
cast at what level the passenger traffic 
will ultimately stabilise itself. But 
with the anticipated economic deveJop- 
ment during the Plan period in various 
fields, a fairly good crop this year and 
the extension of railway lines, It 
would not be unreasonable to plan 
the budget estimatte for passenger 
framings in 1953-54 at more nr less 
the same level as the revised esti
mate for the current year.

As regards goods earnings, a small 
improvement has been allowed in the 
next year’s estimate, placing it at Rs. 
147*60 crores. that is. about two per 
cent, above the revised estimate of 
the current year. There anpears to 
be a steady healthy trend In the 
industrial production, ?»nd, it is ex
pected that w:‘th the Five Year P:an 
cominff into .stride, industrial activity 
should further increase .both in the 
oublic and the private sector. The 
small improvement anticioated under 
this head has been arrived at after 
taking all this into account. No

significant variations are expected 
under other heads of earnings, based 
on these anticipations, the budget 
et̂ timate of total traffic receipts has 
been placed at Rs. 272*28 crores.

The estimate of working expanses 
has been placed at Rs, 191*20 ciores, 
being Rs. 2 10 crores higher than the 
figure in the revised estimate of the 
current year. The increased provision 
to the extent of about Rs. one crore 
ifci for overtaking the arrears 1 re
pairs and maintenance of rolling stock 
track and other installations f\nd the 
balance is for meeting the additional 
expenditure on staff. The cost of ad
ditional personnel required in con
nection with the implementation of 
the Adjudicator’s Award, mainly on 
Railways belonging to the old 
Indian . States, which came under 
the control of the Centre with edect 
from 1st April 1950, constitutes a 
major element of the increase in ex
penditure in the coming year.

Including Rs. 30 crores as appro
priation to the Depreciation Reserve 
Fund and net miscellaneous expendi
ture of Rs. seven crores. the budget 
estimate for total working expenses 
will stand at Rs. 228*20 crores. llie 
net Railway revenues are thus esti
mated at Rs. 44*08 crores, out of v/hich 
Rs. 34.77 crores will have to ibe paid 
to General Revenues as Div'dend un
der the Convention, leaving a lutrpliia 
of Rs. 9*31 crores.

Turnmg to the estimates of expen
diture on Works. Machinery and Rol
ling Stock of Railways, in the budget 
for 1952-53, a total orovision of Rs. 
79*10 crores was made for such ex
penditure. The revised estimrite of 
the outlay on such works ŝ Rs. 
76*70 crores, representing a net re
duction of Rs. 2*40 crores. The sav
ing is due mainly to the slow progress 
of certain works and a decrease in the 

'Stores hnldiner by the Railways. A 
sum of Rs. 49 lakhs was provided in 
the budcet for construction t>f New 
Lines under Demand No. 15, against 
whinh the revised requirements are 
Rs. 74 lakhs. The increase of Rs.
2S lakhs over the budget orovision Js 
mainly attributable to accelerrition of 
the orogresR of the Snnganer-Deoll 
extension Project on the Western 
Railway.

Hon. Members will, I am ?ure. be 
interested in the progress made *n the 
developmental works carried 3ut dar
ing the year. In order to avoid mak
ing mv speech longer than necessary,
I shall, in brief, recount some of the 
more important works completed or 
taken up during this year.



60S Railway Budget. 1953-M 18 FEBRUABY 1953 Roiltootf Budget. 1953-54 TOft

[Shrl L. B. Shastri)
( i )  DeeHs-Gandhi* 170 n iile« long

dliA . Rertionof metre gauge line 
the Western costing R**, 5*50
Rai 1 way. orores. [ Opened

by the President 
in October 1952]

(ii) Bijnor*Chandpur» A dis i.entlod rail-
Siau section of way lino of 22
tl.e Northom rniles, re.nored
Railway. and opened to

traffic,
(iii) Va^ad’ Kathana The restoration''of 

Jmo on the We^- this di>̂ Ti antled
tern Railway. lino is oxpeoted

to be oo iipleted 
thi* vear.

(iv) Qiiilon-Ernaku- 
laui rnotro 
gauge link on 
tl.o SoiitJierri 
Railway,

(v) Kalyan Power 
House on ti e 
Central Rail
way.

A start was made 
in Doco abor last 
on tli‘' construc
tion of this lino 
for providing rail 
faoilitie» in Tra- 

vancore Cochin 
State. This line 
will alao oonneot 
tho port of Cochin 
to the iruportant 
m e t r o  p a u g e  « y s .  
to of the South»

Extension at a 
cost of Hji. t hree 
croros r<̂ iAult«ng 
in ti*e inero€i®ed 
supply ot electri
cal ouorgy for 
railway pur
poses.

I am Rlad to announce that it has 
been possible to resume work on the
construction of the rail-cuj7>road
bridge over the Gan^a near Mokameh. 
This work was susoended some time 
ago owing to differences of opinion re
garding the siting of the bridge. With 
a view to settling the question of ihe 
location of the site finally, the Gov
ernment requested Shri M. Visves- 
varaya to give his expert advice and 
in accordance therewith, construction 
on this bridge hag been restarted. I 
would like to take this oppor
tunity to express Government’s
appreciation of the valuable services 
rendered by Shri M. Visvesvaraya in 
connection with this project.

Before proceeding to the Rehabili
tation and Development Budget of the 
next year, I would like to make a 
brief reference to the Five Year Plan 
and the allocation made tb the liaiJ- 
ways in the Plnn for that pui^ose. 
The Plan gives the highest priority 
to agricultural development with a 
view to making India self-sutficient 
in food as quickly as possible. It is 
also anticipated that there will be 
a r*onsiderable increase in industrial 
production during the p?ripd of the

Plan. The output of steel and cement, 
for instance, is expected to increase 
by about 40 per cent, and BO per 
respectively. On the whple, the Plan 
assumes an increase of about ten per 
cent, in freight traffic at the end of 
1955-56. The Railways, being the 
most important means of transport, 
have to resDond to the needs of 
development in both agriculture and 
industry.

The Railways have been allotted 
Rs. 400 crores for the five year oeriod. 
This sum, while it would enable the 
pace of rehabilitation and expansion 
of rail facilities being maintained at 
a level higher than the previous 
period, would not be sufficient to meet 
sll the requirements of the Railways 
which are considerable. Out of the 
tbtal allotment of Rs. 400 crores, the 
Railways have to And Rs. 320 crores 
from their own resources, but a de* 
crease in their net revenues as a re
sult of the recession in passenger 
earnings may rut into th:s amount 
which the Railways have to provide. 
If, however, there is to be nc farther 
curtailment in our programme, the 
total allocation of Rs. 400 crores must 
be maintained. Indeed, only if more 
funds were made available to us, we 
could go beyond what we have so far 
planned and take up a few more 
urgent works and projects. We our
selves are keen and anxious to oo so, 
but I am not unaware of the problems 
facinc: the Planning Commission. Their 
responsibility in the matter of alloca
tion of resources for the d:velopment 
of other sectors of our economy is 
equally great. The bulk of Rs. 40a 
crores allocated to the Railways will 
go towards rehabilitation and im.- 
provement of existing machinery and 
equinment. The exoenditure on the 
extension of rail facilities during the 
next two or three years will, there
fore. havp to be limited to what is 
absolutely essentlnl. The development 
of new railway fac’lities will have to 
be dovetailed with industrial and 
other developments contemplated in 
the Plan.

I have framed the budget plans for 
the coming year In regard to Hiiil- 
ways’ Works, Machinery and Rolling 
Stock Programmes on this basis. The 
total provision made for the year 
1953-54 for Works, Machinery rind 
Rollintf Stock is Rs. 79*61 cror-es, in
cluding works chargeable to Revenue. 
Of this, about Rs. 4-2 crores ’’ re for 
Rolling Stock and Machin^rv. Rs. 
36:61 crores are for Works including 
Rs. 6:70 crores for construction of new 
lines and for restoration of dii»- 
mantled lines. T have also allowed a 
crore for investment in road services.
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The provision for Rolling Stock and 

Machinery includes a sum of ds, 15 
crores for new acquisitions of rolling 
slock over and above the programmed 
deliveries. Under Works, a sum of 
Bs, 1*3 crores nas been provided for 
me Integral Coach Building Factory, 
Peiambur, which was taken in hand 
towards the end of 1951-52. The 
total estimated cost of this project 
is Rs. four crores approximately, and 
the factory building is likely to be 
completed by the middle of 1654. 
There is also a provision of Rs. 40 
jxikhs for the completion of the 
Kalyan Power House Extension and 
Rs. 15 lakhs for the construction of 
new stations, goods and mi^shalling 
yards at Al)ipur-Duar on the North 
Eastern Railway. A gross provision 
of Rs. 13 10 crores has been made for 
track renewals, and Rs. 13 lakhs for 
complete renewals of bridges washed 
away by floods in 1952 on the North 
Eastern Railway. The total provMon 
made in the budget on staff quarters 
and staff amenities Is Rs. 4.86 crores. 
Provisions of Rs. 30*54 lakhs and 
Rs. 25*30 lakhs have also been made 
for the State Railway Collieries and 
Vi?.agapatam Port respectively.

Of the twelve dismantled lines, re
storation of which was approved by 
the Central Board of Transport in 
1950, two have already been complet
ed, two more will be restored In the 
present year and seven are nearing 
completion, while the remaining one, 
viz. Rohtak-Gohana-Panipat line on 
the Northern Railway, will be taken up 
during 1953-54, for which a provision 
of Rs. 22 lakhs has been made.

A provision of Rs. 3 *89 crores has 
been made for the purchase of the Bars! 
Light Railway. This Railway is a 
narrow gauge line of about 200 miles 
long, of which a section of 36 miles 
known as the Latur Extension al
ready belongs to the Govemmieiit, 
while the rest of the line belongs to 
the Barsi Light Railway Company 
Ltd.

The following new lines are propo:*- 
ed to be taken in hand in the coming 
year:

( 1> Khandwa-HingoU Ur±, 186 
miles long, with a toW uiti- 
cipated cost of Rs. 7*50 crores. 
This will provide the neces
sary link between the Nor
thern and Southern metre 
gauge systems and will avoid 
expensive ferrying of metre 
gauge stock.

(2) Rail connection from Gua 
Barabii area to Manharpur 

476 P.SD.

Rourkela section, 31 miles 
long. The anticipated cost 
of this line is Rs. 3*5 crore 
and it is essential for tĥ  
export of iron ore and for 
the steel expansion schemes.

(3) Champa-Korba line, 22 miles 
long. The anticipated cost is 
Rs. 88 lakhs. It is required for 
obtaining good non-meiai- 
lurgical coal in order to con
serve metallurgical coal in 
the Bengal-Bihar ooalflelds.

(4) Gandhidham-Kandla Link, 
seven miles long. This will 
cost Rs. 57 lakhs and is an 
extension of Deesa-Gandhi- 
dham line to Kandla Port 
which is being developed as 
a major harbour.

(5) Gop Katkola Link, 21 miles 
long. This will cost Rs. 
34 lakhs and will greatly 
shorten the present route for 
transport of limestone and 
other materials required bv 
local industries.

In addition, surveys of seven other 
projects will also be undertaken 
1953-54, with a view to deciding upon 
their construction in the near future. 
These are*

(1) Diva-Dasgaon line. Bomo.^y
(2) Electrification of Calcutta 

Suburban Section in W?sr 
Bengal.

(3) Mangalore-Hassan line in 
Madras and Mysore States.

(4) Rail connection to Etah In 
U.P

(5) Rail connection to ChaiUi* 
garh in the Punjab.

(6) Tildaiiga-Khajuria-Malda lin#* 
in West Bengal.

(7) Fatehpur-Churu line in R ĵas 
t^an.

The survey of Bhavnagar-Tarapur 
line in Saurashtra and reconnaissance 
surveys of broad gauge lines to Indore 
in Madhya Bharat and between Bora- 
bil and Sambalpur in Orissa have al
ready been taken In hand in the c*ur- 
Fv̂ nt year.

This programme (is an indication 
of the Government’s earnestness to 
go ahead with the construction of iit̂ w 
lines for economic development, in 
spite of the pressing needs of rehabili
tation.

I may now make a brief reference 
to the existing position of our rolling? 
stock. It is a master for gratification 
that our indigenous production is able 
to meet the normal annual require
ments of the Railways in regard to
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rails, wagons and coaches. I am 
anxious to ensure that our imports 
are reduced to the minimum. In fact, 
we have already decided not to import 
any more coaches except for the com
mitments already made. However, 
some wagons to make up our huge 
arrears, the overtaking of which can 
brook no further delay, have to be 
imported. Locomotives too would 
have to be obtained from abroad, but 
here also vigorous efforts are being 
made to make ourselves self-sufficient 
within a prescribed period.

Out of the 239 locomotives acquired, 
or expected to be acquired in the cur
rent year, 36 locomotives would be 
from Chittaranjan Locomotive Works, 
which Went into production in 1950. 
These Works have altogether produced
49 broad gauge engines up to ihe end 
of December 1952. The actual out
turn has been somewhat less than the 
target originalJy fixed, mainly due 1o 
dithculties in procurement of certain 
spare parts which cannot yet b̂  
manufat'iured at Chittaranjan. The 
present is making about 70 per 
cent, of the components requir
ed for a complete locomotive and the 
remaining 30 per cent, are still Import
ed It is expected that, by the end of 
1954, all components, except some 
proprietory and special items will be 
manufactured at Chittranjan. The 
Tata Locomotive and Engineering 
Company Ltd., which are at present 
producing metre gauge locomotives, 
have turned out 35 locomotives up to 
the end of January 1953. Chittaranjan 
Locomotive Works and Tata Loco
motive and Engineering Co.. Ltd. 
when they reach full production, wili 
between them be in a position to manu
facture all the steam locomotives re
quired to cover the normal annual 
replacements on the Indian Railways.

The question off additkuis to P .H
senger coaches has continued to re
ceive attention and, in 1951-52, 771 
new vehicles were put into service, ss 
compared with 479 in the preceding 
year. To augment the production oi 
passenger coaches, work in connection 
with the construction of a new coach 
building factory at Perambur was 
started in January, 1952. When this 
factory attains full production, it is 
expected to turn out 350 all steel light- 
wctfî ht integral type coach bodyshells 
per annum in single shift working. 
This will add considerably to the indi- 
senous icarriage building capacity.

The manufacture of wagons is now 
well established in India for over 30 
years, and wagons produced In Cal
cutta are comparable with the best

manufactured abroad. In the Budget 
year, out of about 11,000 wagons for 
which provision has been made, about
7,000 will be fabricated in the cjunuy 
and 4,000 procured from abroad. 
Experimental orders for the manufac
ture of some general purposes types 
of wagons have also been placed on 
some other Indian firms, who are new 
to this work, but have structural 
engineering experience. If they can 
successfully compljete these experi
mental orders, they will be used to 
help in bridging the gap between the 
existing indigenous capacity and our 
annual requirements

There has been a general improve
ment in the efficiency of t ^  work
shops and loco sheds which have 
been modernised in a number of 
cases. This is reflected in our ability 
to put into service a larger number of 
engines, coaches and wagons which 
ordinarily would not have been pos
sible if we had not improved our 
workshops. The possibility of manu
facture of signalling and interlocking 
equipment in railway workshops is 
also under consideration.

I shall now proceed to give hon. 
Members a brief account of the work-, 
ing and performance of the railway 
undertaking. The integration of the 
railway system into six zones has 
been completed. As I said on a 
previous occasion, I am carefully 
watching the working of the six inte
grated railways, especially in regard 
to their efficiency and operating costs. 
I may meintion that some railways 
have found it possible even in this 
short period to cater to the con
veniences of the public by the ex
tension of the existing train services 
or by the introduction of new services. 
It is. however, not claimcTd that the 
integrated Railways have settled 
down in all details. Certain problems, 
of course, are still arising in their 
day to day working and they are be
ing dealt with as they arise

I am glad to note that the operat
ing efficiency of the Railways has been 
maintained during the year under 
review and, in some respects, perfor
mance has actually been better than 
last year. According to the composite 
index of operating efficiency, the 
broad gauge railways have recorded 
an improvement from 100*7 In 1950-51 
to 102*8 in 1951-52, while, on the metre 
gauge, the index of 92:4 in 1950-51 
has mpved up to 93:6. In regard to 
punctuality, the percentage of train.*? 
not losing time on the broad gauge 
railways has been 78*4 In the first 
half of 1952 as against 77:1 in the



m  RailuHiv Budget, 1953-54 18 FEBRUARY 1953 Railwav Budget, 1953-54 5l2

corresponding period of the previous 
year. The corresponding figure tor 
the metre gauge system is 81 In 1952 
against 74:3 In 1951. The wagon and 
locomotive usage has also been better 
on the broad gauge in 1952, but in this 
respect there has been a sUght sietback 
on the metre gauge. Generally speak
ing, the standard of performance on 
some of the metre gauge sections has 
not yet come up to the mark and they 
are receiving special attention by 
liberal allocation of funds to provids 
for increase in rolling stock holdings 
and improved facilities for repairs 
and maintenance.

We are devoting special attention 
to removal of bottlenecks in respect of 
movement of traffic beyond Bezwada 
towards Madras and the transhipment 
difficulties on some of the break of 
gauge junctions likn Sabarmati, as 
well as to augmentation of line capa
city on some sections to assist in
creased movement of coal, iron and 
steel. This is important not only for 
onerational reasons but also from the 
point of view of the trade and ccm- 
mercial interests conrerneH We hnvi?,
therefore, given top priority to this
matter even over development of new 
railway lines. It is proposed to spend 
about Rs. 4 crores on them. The C'm- 
pletion of these works will certainly 
take some time, but will be attended 
to with the utmost speed.

I made a reference during the 
budget debates last year to the dl«:- 
comfortff of third class passengo'- and 
conditions at small stations lacking 
even in the minimum of facilities. I 
am glad to say that in the matter 
of providing 'amenities, a special drive 
has been instituted this year, and, 
perhaps, for the first time no pnrt 
of the budgeted amount under this 
hoad will lapse. Certain minimum 
amenities like waiting halls, benches 
drinking water supply, improvr*d 
platform surfacing, better booking 
arrangements, etc. will be gradually 
provided at all stations irrespective 
of their size and status. At the more 
important stations, improved lightini; 
arrangements, coverings over pas* 
senger platforms and improved ar
rangements for dealine with luggage 
etc. are proposed to be provided.

There are other directions also in 
which either action has been iniMated 
thip year, or the existing drive has 
been inte.nsliled to gijve more com
forts to Third Class papsenws. Rail
ways have again been reminded thqt 
special stens should be tnVen to ensure 
supolies of pure dr<nkin«r water to 
pas.'̂ en̂ er.®;. Arrangements hnve been 
made to have meals served to Third 
Class passengers in their compart

ments from dining cars. The facilities 
for advance booking of Third Class 
passengers on important mail and 
express trains and reservation of 
Third class seats in special carriages 
for long distance travel has also been 
further extended in the current year.

One of the major problems which 
the railways have had to tackle since 
the War is that of over-crowding. 
Efforts are being continuously made 
to ease the position. The passenger 
train miles have increased from 93 
millions in 1948-49 to 105 millions in 
W51-52. During the current year, 
from 1st April 1952 to 1st January 
1953, 109 new trains have been intro
duced and the runs of 108 trains ex
tended, involving a net increase in the 
daily passenger train miles of 9B50, 
of which 5483 are on the broad 
gauge, 4210 on the metre gauge and 
157 on the narrow gauge. There are, 
however, certain sections on Indian 
Railways, where overcrowding still 
persists. Steps are being taken to 
remove overcrowding in these partl- 
ciilar sections also. I expect that, 
with the detailed secrtijon-wise in
vestigation that we have now under
taken and the progressive increase 
in rolling stock and line capacity, 
the position regarding overcrowding 
even in isolated areas will be ap
preciably improved in the very rear 
future. Moreover, the addition of 
771 coaching vehicles I have referred 
to earlier, will help substantially to 
relieve overcrowding as the replaced 
stock will continue in service for 
some time. Appreciating that the 
travel conditions on the ex-Assam 
Railway .section of the North Eastern 
Railway call for special attention,
I have appointed an ad hoc depart
mental committee of senior Railway 
officers to study in detail the travel 
conditions and passenger amenities 
in this region and to make a report 
within a month.

Hon. Members are aware of the 
steps taken to place the Railway Stores 
Organisation, on a satisfactory basis. 
The reorganisation of Stores has been 
taken in hand following the recommen
dations of the Indian Railway Stores 
Enquiry Committee to which I had 
referred in my last budget speech. 
But progress has been held up pend
ing settlement of certain details with 
the Ministry of Works, Housing and 
Supply. It will be recalled that thi.s 
Enquiry Committee had recommended 
that the responsibility for the pro
curement of specialised railway 
stores should be taken over by the 
Ministry of Railwa.ys. In the mean
time, a standard catalogue of railway 
stores is under compilation in ord(̂ r 
to improve the system of procurement.
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With a view to ore venting over-stock
ing and full utilisation of the existing 
stocks, arrangements have been made 
for co-ordinating, controlling and 
rationalising the use of stores On an 
all-India basis. As a result of this, a 
reduction in stores balances of about 
Rs. five crores is expected by the end 
of the budget year.

Wide divergencies had been pre- ' 
valent on Indian Railways in respect’ 
of stores nomenclature, servicing and 
lepairs to rolling stock, methods of 
training staff, availability and usage 
of rolling stock, etc. A Standards 
Advisory Committee of experts has 
been set up to introduce standardisa
tion in all aspects of railway working. 
A great deal of detailed work has al
ready been done by the Committee 
and the extent of variations in the 
working, as between different railways 
and between different regions of the 
same railway, is being gradually nar
rowed down.

The Railway Fuel Enquiry Com 
mittee which was set up last year sub
mitted an interim report in April 1952. 
The final report has just been receiv
ed and is being studied by our ex
perts. In examining the Railway 
fuel problems, the Committee has 
taken due note of the c o u n t ’s coal 
reserves and normal production and 
the various demands throu^out the 
country. It has also examined the 
system of grading and pricing of coal 
and the potentialities of coal washing 
and blending. The recommendations 
which deal infer alia with geographi
cal rationalisation of supoly and distri
bution of coal and a special plan for 
suoply of coal to South India, are 
calculated to save railways substan
tial sums of money each year. T 
would like to express on behalf of 
Government our anpreciation of the 
valuable work of Shrl Driver. Chair
man. and other Members of the Com
mittee.

Simultaneously with the accelera
tion of our manufacturing programm̂ .̂

hecomp necessary to expand our 
research and testin̂ r organisations. II 
bAg been oossible. dnring the current 
year, to set un this orcanisation under 
a Director of R<?seâ ch . Railway Board 
with headquarters I.ucknow an'i 
with two .**iib-centres. one at Chitta- 

and the other at Lonavla In 
Bombay Th*» sub-<”pntr<a at Chitta- 
ranlan is bein^ enuinned for startinc? 
rĥ nrifral gnd mptanurgical research 
whilr that at Lonavig will deal with 
all niMblem.̂  connertod with bulMings. 
Laboratory which was set up at

Shakurbasti, near DeUii, in 1948, will 
also be transferred to Lonavla where' 
better facilitieg exist for this work.

Hon. Members are aware that a 
Railway Centenaxy Exhibition is 
being organised in Delhi on a big scale 
and will be opened by the Prime 
Minister on the 7th of March It has 
been organised to portray one hund
red years of operation and develop
ment of rail transport in this countir 
and the oart played by the raiUways 
in the national economy. Field ex
hibits will include rolling ^tock of 
early and modem designs A special 
purpose of the exhibition Js to encour
age indigenous industry to manufac
ture specialised railway stores and
components in increasingly larger
ranges. A museum will be set up in 
the exhibition grounds to display the 
principal items of railway equipment 
in use. and information wiU be made 
available in regard to their specifica
tions, annual consumption and the 
feasibility of their production in India 
It is hoped that the main objective of 
the exhibition in furthering the railways* 
efforts towards self-sufAciency will
be amply fulfilled. When the exhibi
tion comes to a close at New Delhi, 
it ig proposed to operate two exhibi
tion trains, one broad and one *netre 
gauge to visit important centres 
throughout the country, so as to give 
an opportunity to the people of India 
to learn as much as possible about 
their Railways.

I shall now refer to some of the 
new proposals we are going to imple
ment. They are sufficiently important 
from the users* as well as th« rail
ways* point O f view. There has been 
a long cherished desire on the part of 
the members of this House as well as 
the general public outside for the 
restoration of the old travel conces
sions. I would have very much liked 
to restore most, if not all. of the travel 
concessions that were previously in 
force, but having regard to the condi
tions of travel and the downward 
trend in passenger earnings, I will be 
excused if I am somewhat hesitant 
in this matter. Nevertheless, Rail
ways have been asked to examine the 
question of providing concession re
turn tickets and introduce them where 
travel conditions are not likely to be 
worsened.

Besides these, we propose to intro
duce the following further conces
sions:—

(i) Railways are being authoris
ed to issue concession 
tickets for educational tours
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to parties of teachers of re
cognised schools. Students 
are already entitled to such 
concessions.

(ii) Concession tickets to volun
teers working on community 
projects.

(iii) It is proposed to issue during 
the first half of April, which 
is the month when the Rail
way Centenary is to be cele
brated, '‘the travel-as-you-like 
tickets*’ for third class pas
sengers on each individual 
zonal railway available for
14 days. Should it prove en
couraging, the Railways will 
consider whether such tickets 
should not be issued on 
other suitable occasions.

For some time now. Government 
have been considering the revision of 
the Constitution of th  ̂ existing LocnJ 
Advisory Committees, in the context 
)f re-grouping of railways in larger 
units and with a view to securing 
better representation of railway 
users. It has also been felt that 
more freouent ouportunities should 
be afforded for closer consultation be
tween railway users and the Railway 
Administrations at different levels on 
matters relating to the service pro
vided by railways and improving the 
efficiency of such service. To secure 
these objects.' it has been decided to 
pstablish, in place of the existing Ad
visory Committees: (1) Railway
Users* Consultative CommitteR at the 
regional or divisional levels. (2) a 
Zonal Raî wa.y Users’ Consultative 
Committee at the Headquarters of 
each Railway, and (3) a National 
Railway Users* Consultative Council 
at the Centre. The Railway Users* 
Consultative Committees in the re
gions or divisions will represent the 
ôcal users in the territories served 

by the Railway including agricultural 
interests. This new addition. I am 
sure, will prove fruitful as it would 

‘ give wider representation to differ- 
rent sections and various interests. Tho 
National Railway Users* Consultative 
Council at the Centre will deal with 
matters of all-India importance relat- 

' ing to the services and facilitiec pro
vided by the railways, and the Zonal 
Committee would naturally deal with 
fhr same matters in regard to that 
7one only. All the Committees and 
the National Council to be established 
will bp* consultative in character. Ar
rangements for implementing these pro
posal are already in hand and the 
new bodies will, I expect, be set up 
soon.

There has been further improve
ment in the settlement of compensa
tion claims for goods lost or damaged 
by the Railways during this year. 
The average time taken in settling 
compensation claims has declined 
from 94 days in 1949-50 to 75 days in 
1950-51 and 72 days in 1951-52. Rail
way Administrations have also been 
asked to sort out the old cases still 
awaiting settlement and accord them 
the highest priority.

Notwithstanding the measures taken 
to reduce the number of new claims, 
the incoming otf fresh claims has not 
shown any appreciable reduction, and 
a greater proportion of these claims 
has been found to be due to continued 
and organised gang thefts on Rail
ways both in running trains and 
yards and stations. Prevention as 
well as detection of thefts and punish
ment of offenders is principally a law 
and order problem, for which the 
State Gk)vernments are ultimately 
responsible. I have recently been 
considering this question in its dif
ferent aspects in consultation with 
my hon. colleague, the Minister for 
Home Affairs, and it has been decid
ed by Government to depute imme
diately a senior official of the Home 
Ministry to the Headquarters of the 
six railway systems in India, with a 
view in devising, after consultation 
with the General Managers and the 
State Government officials, effective 
preventive measures to combat this 
menace.

Meanwhile, the question of streng- 
theninjf and reor/?anising the Rail- 
own Watch and Ward c?adre is also 
being separately considered in order 
to increase its effectiveness. We have 
nther proposals also under considera
tion. It is essential to take prompt 
action in regard to this question and 
we propose to take definite steps after 
consulting the State Governments nt 
an early date.

In the course of the debate on the 
Railway Budget last year, hon. Mem
bers of this and the other House made 
an impassioned plea that, the Rqilways 
should give a lead in the matter of 
elimination of class distinctions b.y 
abolishing different passenger classes.
I said in reply that, while this ideal 
was worth pursuing, abolition of all 
classes in railway travel In one ŝ rid? 
was not a practicable proposition. I. 
however, felt that there was hardly 
any need for first class accommoda
tion on Indian Railwajrs, and T gave 
an assurance that the question of 
abolition of first class would be 
examined at the earliest opoorlunity. 
First class accommodation has been
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withdrawn with effect from 1st Octo
ber 1952 from all branch lines, except- 
insf those which form links between 
two important main lines, and also 
from the less important trains on the 
main lines. It has also been decided 
that first class accommodation should 
be withdrawn from all trains with 
effect from 1st A,prii 1953, except 
from some of the mail and express 
trains I hope it will be poisibli to 
withdraw flrst cdass aiccommodation 
completely by October next. Tt has 
been decided that on minor branch 
lines there should be two classes only, 
i.e. Third Class and either Second 
or Inter, as traffic warrants, unless 
it is considered that third class accom
modation is enough. The proces? 
might be considered slow but it is 
better to proceed rather cautiously, 
but firmly no doubt. I am clear in 
my mind that we should have a mini
mum number of dagses. The second 
.̂ tep should be to keep only two class
es—UpDer and Lower, besides the 
air-conditioned accommodation. I do 
not. however, want to take any hasty 
steps as I do feel that any further 
reduction in the number of classes in 
railway trafug must await a study of 
the oublic reaction to and financial 
Implications of the abolition of the 
first class.

The initial success of this vast 
undertaking is mainly due to the staff 
who really run the railways. The 
officers are undoubtedly responsible 
for guidance, supervision and control 
of the whole organisation but the 
others, whether a oointsman or a fitt*»r. 
a clerk or a station master, perform 
an equally imnortant task in Iheir 
own sphere. Co-ope^tioh between 
office"*” and staff ig the primary need 
for tĥ  efficient running of the rail
ways. T am fflad that this need is 
being increasingly realised by both. T 
hone, and I am sure, the offlcern would 
get the requisite courtesy and obe
dience that their due and they in 
turn would give the staff a Bympathe- 
tlc hearing and constantly keep aheln- 
ful. fair and friendly attitude to
wards them.

I am very haooy to say that during 
the year, the relations between the 
workers, their renresent^tives and tho 
railwpvR were verv cordial. T must 
ronerotulate the two Federations who, 
ir snite nf d*ffictilt|es. have show  ̂
consideration in their dealings and 
annrec^«tlon of the other’s noint of 
view. T would not be far wron«»wheM 
T sav that if they have not got all thâ  
they demanded we have given all that 
was possible within our resources. But

I must also regretfully mention . that 
there are groups who have not hesi
tated to embitter relations and have 
tried to inflame the workers and have 
even gone to the length of encourag
ing lightning strikes. (Shri Namhiar 
(Majruram): Without any reason what
soever?) This attitude is obviously 
wrong as it definitely harms the wor
kers. I am sti^ngly of the view that 
the way of peace is the surest way of 
suckrelss. The two Federations have 
achieved solid results by pursuing the 
method of mutual negotiations and 
discussions. I am doubtful if forma
tion of more unions will b« in 
the real interest of the workers. 
The more consolidation there is 
among the workers and the more they 
•remain as one. the larger would be the 
resultant benefits. I have, therefore, 
more than once made an earnest ap
peal to the two Federations to merge 
or at least to work unitiedly. This 
will not only expedite mutual discus
sions and decisions but also lead to 
happy and harmonious relations 
amongst all the workers belonging to 
various sections.

I would now like to touch upon a 
few important matters which concern 
the staff generally. These are—(i) 
Promotion by seniority: (ii) grievances 
of .ctaff in regard to the day to day 
working of the administration; fiii) 
nass II Services; and (iv) Ad Hoc 
Tribunal.

(i) ProTjwtion bp seniorily,—It i? 
essential that all important and kev 
oositions on railways should be filled 
by selection on the basis of merit, 
which alone will ens îre efficient nnd 
smooth running of this complex
machinery. It is already the establ:sh
ed practice on the Railways for these 
selections to be made as a result of th'? 
recommendations of Selection Boards. 
Comnlaints have, of course, been 
voiced against the way the*?̂ ?
Boards function, but that in it
self ts an argument in favour 
of improving the methods adooted 
by them and not scrapping them 
On the other hand, it seems only fair 
that staff who enter the railwav 
service should be enabled to rea<*h 
on th<» ba«is of seniority, nosts upto 
a reasonably hich level, beyond which 
only the nrocesg of selection shouH 
onerate. The matter has been consi- 
der*>d in great detail and tentative con
clusions have been reached regarding 
the l"vel un to which promotions y/ill 
fifo col el y by seniority, sublect. of 
course, to an employe** not being de
clared unsuitable. We have also
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coosidered the steps necessary to put 
on a satisfactory basis the procedure 
01 selection Boards. In accordance 
With the undertaking given by the 
KaiiWay Board to the ^wo Federations, 
these tentative conclusions will be dis
cussed with them and thereafter final 
orders will be issued.

(ii) Grievances of the staff in regard 
to me aay to day working of the ad- 
muiLStraiion.—Preaistent complaints 
hav  ̂ been receivea irom statt regard- 
mg delays in payment of monies due 
10 Uiem and in the grant of leave and 
passQ̂ . in many cases* allegations 
nave been made that there is a consi
derable amount of corruption in the 
billces in which these matters are 
aealt with. A committee of Directors 
of tne Railway Board has been set up 
to enquire throughly into these com
plaints and suggest ways and means 
lor eitectmg improvement. This com
mittee has made a preliminary 
examination of the position on tne 
Northern Railway and a procedure 
designed to eleminate comDiaints is 
being evolved. The investigation will 
be pursued on other railways as well. 
It IS hoped that, as a result of the 
action taken on the findings of the 
committee, delays in the payment of 
dues or sanction of leave and passes 
will be minimised.

(iii) Class 11 Servicets.— D̂uring the 
last budget session, and I think in 
earlier years too, reference has been 
made in th1« House to the Class 11 
Sei vice on the Railways. The ques
tion of abolition of the Class II Service 
is an intricate ope. I would not like 
to go into the merits of the question 
BOW and shall only consider here two 
important matters which have been 
exej"clsing the minds of the Class II 
ofncers. One of them is that the 
quota for promotion to Class 1 
Service, viz. 25 per cent, of vacancies 
has not been fully implemented. 1 
have made enquiries and I find that 
there is substance in this complaint. 
Steps are now being taken to grant 
promotions to the full quota and this 
should, in fact, be completed in the 
near future. I have also decided that 
the existing quota of promotion should 
be increased from 25 per cent, to 
3.*̂ i per cent, of vacancies in order to 
facilitate promotions for a larger num
ber. The second matter is in regard to 
those who are appointed to officiate in 
the senior scale from Class II. I ad
mit there is an element of hardship 
when Class II oflflcers, after having 
oflidAted for a considerable period of 
time, have to revert to Class II. I am, 
therefore, directing that it should be 
ensured that those Class II offlcers,

who have been ofiOoiating in the Senior 
Scale ior more thaq three years should 
be so retained in aii odldiating capacity, 
wiinout havmg to revert I'he cases 
01 pincers who might have been pre
viously oiiiciating in the senior scale 
lor more than three years but re
verted subsequently will also he 
considered.

(iv; Ad Hoc Tribunal— T̂he perma
nent negotiating machinery set up on 
the Indian Railways with effect from 
1st January 1952 is functionmg satis
factorily and matters not settled at 
the railway level are being taken v;p 
by the All India Railwaymen’s Federa
tion and the Indian National Railway 
Woi*kers* Federation at their quarter
ly meetings with the Railway Board. 
Under the negotiating machinery agre
ed upon, provision exists for the set
ting up of an ad hoc Triounal to wliich 
could be referred matters of impor
tance in which no agreement is reach
ed after discussion between the Rail
way Board and the Federations. The 
two Federations have been pressing for 
the setting up of this Tribunal for the 
disposal of certain issues tvhich are of 
vital importance from the point of 
view of the fftalf and 1 am glad to In- 

.form the House that we have agreed 
to the setting up of such an ad hoc 
Tribunal. The actual mechanics of 
setting up the Tribunal and the selec
tion of the Chairman are under 
consideration and it ig hoped that it 
will be possible to annoimce the per
sonnel and the subjects to be referred 
thereto very soon. I have every hope 
that, as a result of the deliberations of 
this ad hoc iribunal, the most impor
tant points of difference between 
organised labour and the Railway Ad
ministrations will be setUed satisfac
torily and that the existing har
monious relations with labour will not 
suffer any disturbance for a consider
able time to come.

The recommendations of the Central 
Pay Commission have been almost 
fully implemented on all Indian Rail
ways. including the ex-Stdtes Rail
ways which came under the control of 
ihe Centre from the 1st April 1950. 
The Joint Advisory Committee’s 
r;ec,ommendations and the Adjudi
cator's Award have also been largely 
carried out on all Railways and the 
residual portion is expected to be 
completed m the next year, for which 
adequate provisions have been made 

the Budget

During the debates on railway mat
ters m the last few years, one persis
tent complaint which has been voiced 
by Members of Parliament was about 
the preivalence of comiptlon among



kailway Budget, 1953-54 18 FtfiilUAkY 1953 Railway budget, 195̂ -$4 622

LShri L. B. Shastrl]
the railway staff. In an effort to track 
down and bring to book staff who 
commit these ortences, almost aU rail
ways have set up an anti-corruption 
organisation whicn ig functioning in 
addition to and in collaboration witu 
the Special Police Establishment. A 
number ol cases of fraud and cheat
ing has been detected by this organi
sation and deterrent action has \ been 
taken. I recognise, however,. that 
our efforts have not succeeded to the 
extent expected. An Independent en
quiry into the prevalence of this evil 
and the methods adopted would 
probably be of great value m indicat- 
mg what additipnal measures should 
be taken to achieve its complete elimi
nation. I have, therefore, decided to 
appoint a committee of Members of 
Parliament and if necessary a lew 
others to investigate this problem and 
report to C2k)vernment. The terma of 
reference of the Committee would 
be;—

(i) Sxtent of corruption prevalent 
among various categories of 
RaUway employees in their 
dealings with the public.

(ii) Hilethods adopted by the 
staff concerned.

(iii) Causes of corruption.
(IV) Responsibility of the using 

public.
(V) Defects, if any, in rules and 

regulations which leave loop
holes for corruption.

(vi) Remedial measures, both ad
ministrative and legal, to 
eradicate this evil in all its 
aspects.

Durmg my visits to various parts 
pf the country, I hnve had occasion 
to imeet quite a large number of rail
way workers and to visit their residen
tial colonies. It has pained me to see 
the conditions in which some of our 
staff are at present living. In this 
very city a month back, I visited an 
old railway colony which every one 
of Us would like to see demolished. 
Similar were my feelings when I went 
to see the wagons being used aa quar
ters at Sealdah Station. I know there 
are limitations and I do realise that 
Ihe problem cannot be solved at one 
stroke. All the same, we have to 
speed up the construction of houses 
for workers. Given the time, we 
should definitely be able to provide 
for better living conditions. Our pro
gress this year, has on the whole not 
been unsatisfactory. The total number 
of xjuarters which have been built or

are being built during the current year 
IS ^Dout tt,OUU, a majority of which is 
uitended for Class IV employees. The 
piovJdiuii made m uie Jiudget wouia 
enable another 8,000 quarters bein  ̂
constructed in the coming year.

The medical facilities available tu 
railway workers in railway hospitals 
and dispensaries are also oeuig aug
mented. There are mobile dispensarieii 
also working on some of the Kailways 
which have done very useful work at 
way-side stations. Associations, clubs, 
linstdtutesi and co-operative societies 
are sprmging up for the benefit of ali. 
Schools have also been financed to a 
greater extent than before but we du 
not want to add further to our res
ponsibility in this behalf. The exist
ing schools would certainly be main
tained and maintained well.

I have in the past on more than une 
occasion emphasised the great impor
tance of establishing better relations 
between the using public and the rail
way staff. The Railwayman comes 
into contact with htmdreds of thou
sands of people and his efiiciency is. 
in the last analysis, judged by his 
capacity to satijs^ the using public. 
In view of the various shortcomingH 
like overcrowding, shortage of wagons, 
coadies and other equipment, it 10 
all the more necessary to appreciate 
their difficulties and try to help tnem 
to the utmost. Railwayinen should 
remember that it is their duty to look 
to the needs and comforts of 
an exacting public by their courteous 
behaviour, tact and good manners.

I would like to acknowledge here the 
willing service which has been ren
dered during the past year by all 
ranks of railwaymen. I consider iJt a 
proud privilege to maintain the best 
of relations with the staff as I cannot 
differentiate between colleagues and 
co-workers who îre placed in various 
categories but have a common respon
sibility. My earnest appeal to all 
of them is to live and work in peace 
and have no suspicion or doubts in 
their minds regarding any possible 
lack of will on my part to find out 
reasonable solutions of their problems 
The next three years, the remaining 
period of the Plan, are crucial for us. 
Railways cannot afford to lag behind 
other developmental activities of the 
country. Commerce and industi’y 
should feel reasgured of our capacity 
to serve their needs which is essential 
for the general prosperity of the coun
try. Let us, therefore, strengthen the 
Railways by making them self-suffi
cient and tr'i-' to raise their standard of 
work and efficiency in every direction. 
Difficult daiys lie ahead and unremit
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ting labour and the capacity to forego 
the present advantages for the sato 
of a better future alone can pull us 
through. We must remember that 
we have on us the great responsibility 
of building anew our economy and let 
it not be said that we were wanting. 
Railwaymen are on their trial and 
they must play their rightful role in 
the task that the country has set be
fore itself.

TRAINING AND EMPLOYMENT BELL
The Minister of Agriculture (Dr. 

P.S. Deshmukh): I beg to move for
leave to withdraw the Bill to make 
provision for employment and training 
for employment and to establish a 
comprehensive youth emplo3anent 
service.

is:
Mr. Oeputy-Speaker: The question

“That leave be granted to with
draw the Bill to make provision 
for employment and training for

employment and to establish a 
comprehensive youth employment 
service.”

The motion was adopted.

CHILDREN’S PROTECTION BILL
The Minister of Agriculture (Dr.. 

P. S. DeKhmukh): I beg to move for
leave to withdraw the Bill to providê  
for protection, maintenance, custodŷ , 
education and employment of children..

Mr. Deputy-Speaker: The question
is:

“That leave be granted to with
draw the Bill to provide for pro
tection, maintenance, custody, 
education and employment of 
children.”

The motion was adopted.
The House then adjourned till Two of 

the Clock on Thursday, the 19th 
February, 1953.

471-^ P. S .D




